INCOME-TAX APPELLATE TRIBUNAL, AGRA BENCH, AGRA
CAUSE LIST FOR PRONOUNCEMENT OF ORDERS UNDER RULE 34(4) OF THE ITAT RULES, 1963
FOR 12 /08 /2026

Sunil Kumar Singh, Hon’ble Judicial Member
And

Brajesh Kumar Singh, Hon’ble Accountant Member

PRONOUNCEMENTS B

Result
Allowed
Allowed

\W 8w s /
(Sunil Kumar SingV (Brajesh Kumar Singh) JL
Judicial Member Accountant Member
ITAT, Agra Bench, Agra ITAT, Agra Bench, Agra

Dated: 12 Aug 2026

Dated: 12 Aug 2026
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